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and Budget, 

MR. CHAIRMAN; Now, the hon. from the Prime Minister's Ndtional Relief 
.Prime Minister, fund has been made to the Srate G r ~ t 

SHRI J. M. BISWAS (Blnkaura) ; The 
Punjab ministry has lost the confidence of 
the Assembly. (Interruptions). 

MR. CHAIRMAN : Order, order. 
have called the Prl me Minister. 

SHRJ J. M. BISWAS :  I want to know 
whether  the Pdme Minister has received any 
further information in this regard. (lnterrup' 
tions) 

MR. CHAIRMAN: The hon. Prime 
Minister. 

16·36 hrs. 

STATEMENT RE: EARTHQUAKE IN 
GUJARAT 

THE PRIME MINISTER, MINISTER OF 
FINANCE, MINISTER OF ATOMIC ENE-
RGY AND MINISTER OF PLANNING 
(SHRIMATI INDIRA GANDHI) : Sir, we 
are all greatly distressed over the damage to 
life and property caused by the earthquJke 
In Gujarat on M'Jnday. My colleague, Shri 
D. R. Chavan has already made a statement 
on the subject in the House. 

According to the report received from 
the State Government, In Broach and 
surrounding villages I man, 6 women and 16 
children have lost th'ir lives and 144 
persons have be~  admitted to hospital, 
mostly with grievou, Injuries, Between ISO 
to 17S house, have either collap>od or hav. 
b.cJm. unfl! for further habitation and 
anJther 2000 to 250) have been partially 
damaged. 

The State Government rushed medical 
teams from Surat and BarodJ, and granted 
Immediate cash relier to the families of the 
arfected person-. They have informed us 
that other relief measuro, ar~ allo being 
taken uP. 

We are In touch with the State Govern· 
ment and are awaiting further details. 
Yosterday, a token grant of Rs. 51,000/-

for immediate relief. 

As my colleague Shri D. R. Chavi!n'has 
said, a detailed study of the earthqulke' will 
be carried out. The head of the seisriJoldaical 
organisation, a senior Enginoer' of' ihe 
Central Water and Power Commission and 
officers of the Geological Survey are being 
deputed for the purpose. 

W" send our sympahies to the Govern· 
m.nt and pe<)ple of GJjarat e,p.cia)ly to 
those femilies who have been affected by 
this disas ter. 

MR. CH,\IRMAN; The House will 
now tdke up Supplementary Demands ..• 
(Interruptions) . 
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MR, CHAIRMAN I No Que.tions are 
permitted on this stalement of the Prime 
Minister. It is enough now. 

16,40 hrs. 

DEMANDS- FOR SUPPLEMENTARY 
GRANTS (MANIPUR). 1969,70,; THB 
MANIPUR BUDGET. 197()'71: 
AND DEMANDS FOR GRANTS 

(MANIPUR), 1970071, 

MR. CHAIRMo\N I The House will 
now take up dhccussing and voting on tbe 
Supplementary D. a ~  for Grants In 
respect of the Union territory of .~ l ur 
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-Moved with the recommeDdatlon of the PresldeDt. 


